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Written Answers [ 22 MARCH 1985 ] to Questions 102
Oris a 3 00 6 00
865-no 536-01
4 .5 7 1036-00 8
865- 536-01 036

16 Punjab 266-00 266' 00 276-38 27500 31600  3.6' 00

7 Rajasthan . 457-55 436. 00 8-65 510-00 550-00 550! 00
18 Skkim 1600 6- 00 10-07 16-93 18-00 18«00
19 TamilNadu 1960*00 196c  1-00  1800-00 1888-12 2050-1 + _co
20 Tripura Ro-00 fio +00 66-00 66-00 76+ on 76" 00

21 Pradesh 3513.00  35-3- 00  3440-00 3440-00 392200 3922m< DO
22 West Bengal 1414-00 1414- <00  844-40 802-99 1774-co (774" 00
23 A &N Islands 32-00 263 _ 36-00 _
24 Arunachal Pradesh 11-88 — 47-00 — 36-00 —
25 Chandigarh 8-00 — 4-40 — 10-00 —
26 D&N Havel 8-00 — 8-80 — 18-00 —
27 Delhi 8-on — 7'59 — 16-00 —
28 Goa, Daman & Diu 32-00 — 69-62 — 42-00 —
29 Lakshadweep 8-00 — 22-46 — 10-00 —

30 Mizoram 32-00 — 32-67 — 36-00 —
3" Poudicherry 29.97 _ 32-00 _ 36-00 _

ALL INDIA 19961-49 19780-09 18776-35%20244-71 23000-00* 22753-00

"Includes Rs. 7.00 lakhs on expenditure on establishment etc.

rfeTB:

Rural Landless Employment Guarantee
Programme

629. SHRI K. VASUDEVA PANIC-MR.
Will the Minister of AGRICULTURE AND
RURAL DEVELOPMENT
be pleased to state;

(a) th, details of Rural Landless Em
ployment Guarantee Programme which was
started in 1984;

(b) whether the objectives of the pro
gramme hav, been fully achieved; and

(c) if not, what are th, reasons there
for?

THE MINISTER OF STATE IN THE
DEPARTMENT OF RURAL DEVELOP
MENT (SHRI CHANDULAL
CHANDRAKAR): (a)to(c) The Rural

In case of Union Territories the entire funds are provided by Centre.

1 iiulicss Employment Guarantee Pro-
gramme (RLEGP) wag launched on 15-8-
19S3  with two basic objectives viz:

(1) to improve and expand employment
opportunities for rural landless with a view
to providing guarantee of employment for
at least one member of every landless
labour household up-tg 100 days in a year;

(i) creation of durable assets for
strengthening the rural infrastructure
which) will lead to a rapid growth of rural
economy.

Assistance  under
provided to the

this programme is

State /Union  Territory
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Governments by the Central Government on
100 per cent basis. During the Sixthi Five
Year Plan an outlay of Rs. 600 crores was
proposed out of which Rs. 100 crores was for
1983-84 while Rs. 500 crores was for 1984-
85. It was expected that 60 million mandays
of employment would be generated during
1983-84 and 300 million mandays during
1984-85. While during 1983-84 an amount of
Rs. 100 crores was released to the State/
Union Territory Governments fo, the im-
plementation of the programme, during 1984-
85 only Rs. 400 crores was provided in the
budget.

Under the RLEGP, the Central Sanctioning
Committee has upto date approved 314
projects involving an estimated cost of
approximately Rs. 904,37 crores. The
assets~"«reated under these projects will the
durable ones which will strengthen the rural
infrastructure and lead to a growth of the rural
economy. This- Programme has also led to the
expansion of employment opportunities in
rural areas. While employment is being given
to the landless labourers along with other rural
unemployed, ther© is, however no guideline
for identification of the landless workers
which is expected to be done at the local level.
However, a pilot schem, to issue household
cards to landless workers under the RLEGP is
under consideration to facilitate monitoring of
this point.

Project financed by International Develop-
ment Association and National Coopera-
tive Development Council

630. SHRI K. VASUDEVA PANICKER;
Will the Minister of AGRICULTURE AND
RURAL DEVELOPMENT
be pleased to state:

(a) whether a massive project, financed by
the International Development Association
and the Naional Cooperaive Development
Council, is likely to be commissioned shortly
in various States;
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(b) if so, what are the detaife thereof; and

(c) the extent to which the project is
likely to streamline the*activities of co-
operatives in the country?

THE MINISTER OF AGRICULTURE
AND RURAL DEVELOPMENT (SHRI
BUTA SINGH): (a) and (b) A project
called "National Cooperative Develop
ment Corporation—III Project" has been
approved by International Development
Association of the World Bank for a
credit of US $220 Million for imple
mentation by cooperatives in 9 States.
The total cost of the project is estimated
at Rs. 505.44 crores, of which R,. 237.60
crores would be available from IDA. The
IDA funds would be made available by
the Government of India to NCDC. The
cost of the project would be shared
amongst the NCDC, the State Govern
ments and the participating co
operatives  according to the agreed
financing pattern. The  project
envisages  construction  of 7779
rural godowns with a total storage capacity of
13.7 lakh tonnes in six States, implementation
of an integrated soyabean production and
processing programme involving setting up of
3 seed processim plants and 4 solvent
extraction plants in 2 States, setting up of 4
cotton seed extraction plants in 4 States, 11
cotton ginning units and 5 cotton spinning
mills in 5 States and intensive specialised
program-mo of draining of personnel of
cooperatives under these projects. The project
would be implemented over a period of 5
years from 1984-85.

(c) The 4 components of the project fit into
the Government approach to cooperative
development for supporting agriculture
through cooperatives for providing package of
services fo the farmers for both input delivery
as well as marking of outpufli ThO objectives
of the project is thus to strengthen the co-
operatives in these States and increase theij-
capability for providing services to the
farmers.



